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Shrimati Savitri Nigam: The  hon

Deputy Minisier has stated that a f.w
steps have bern laken in order o
fight this new way of indulging in
dishonesty, 1 want to know whether
any impact has bren made or any im-

provement has been made by Lhe new
meps taken by them,

Shri B. R. Bhagat: It is a continuing
problem and we review it and we are
trying to exercise authority and see
#hat malpractice is nipped in the bud.

Installation of Statues of Leaders
in Delhi

*40. Bhri Hari Vishou Kamath:
Shri Ram Sewak Yadav:
Shri Madho Limaye:
Shri Bagri:
Shri D. C. Sharma:

Will the Minister of Works and
Housing be pleased to refer to the
reply given to Starred Question No.
92 on the 19th August, 1965 regarding
tnatallation of statues of leaders in
Delhi and state:

(a) whether the matter has since
been considered by the Committee;
and

b} it so, with what result?

The Minister of Works and Heus-
Ing (Shri Mehr Chand Khanna): (a)
amnd (b). The first meeting of the
Commitiee for the Installation of
Statues in Delhi was held on the 25th
September, 1965, A sub-Commitiee
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war appointed to  suggest possible
sites for statues of national leaders
The report of the sub-Committee has
been received. It will be discussed
at the next meeling of the Committee
which is scheduled to take place on
the 6th November, 18965.

Shri Hari Vishno Kamath: May T
remind the Minister of the assurances
that he gave in the last session that
the commitice to consider this im-
portant matter would consist not
merely of Congress representatives of
Parliament butl that all parties would
be cepresented on the committee and,
if 0, how is it that the committee
ronstituted by  Government  has,
among it* members, two Congress
Members and one Independent Mem-
ber, and not o single Opposition party
is represented on that commitice?

Shri Mehr Chand Khanoa: This
Committee comprises of only eight to
ten  members  (Inferruption) May
1 pruceed picase? Of them, there are
thrse MPs T have tuken these three

Mr. Bpeaker: The only question is
that one Member taken from the
Opposition is an Independent Member
and not from any recognised group.

Shri Mehr Chand Khanoa: I wrole
to the Minister of Parliamentary
Affairs, and on his  advice—{Inter-
ruption). They do not allow me to
answer, [ wrole to the Minister of
Parliomentary Affairs and the three
names su~rested by him have heen
taken by me.

Shri Harl Vishnn Kamath: May 1§
invite your attention to the fact that
you vnurself, when wou constituted
the committee for the portraits In
Parliament House have taken care to
include all the party leaders in Parlis-
ment, but the Goverrment is so very
apathetic and indifferent—and it has
committed an outrage on parliament-
ary decency—that there is not a single
Opposition Member represented on
this committee. Why s it* T request
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you to exercise your authority and
se¢ that something is done. Last time
when I asked if this committee would
not be packed to suffocation  with
Congress Members he said, it would
not be. He has gone back on his
word: he has broken his pledge.

12.00 hrs.

Bhri Ranga: It is worse than fraud
on Parliament.

Mr. Speaker: I have no inherent
powers. 1 get powers only from the
House, [ can exercise only so much

powera as the House gives me.

Shri Harl Vishnu Kamath: But
when a Minister betrays the solemn
pledge

Shri Mehr Chand Khanna: 1 have
not betrayed anybody; 1 have done
the correct thing,

Shri Hari Vishnu Kamath:
official record will bear me out,

Mr. Speaker: Rather it would not
look nice on my part—what I have
to say at this moment. Because the
Prime Minister is also here, I would
roguest that whenever Members of
Parliament are to be included, the
Speaker should be consulted. Other-
wise, that creates complications and
1 am taken to task. I do not say they
must accept whatever T say .

Shri Hem Barua: They have to
acvepl it

The

Mr. Speaker: I might have to make
some supgestion ot that moment. I
know who are the parties that have
been already represented, in other
commitloes, commissions, etc. 1 have
that record. Therefore, whenever,
Mcmbers of Parliament are to be
included in any committee, the
Speaker should be consulted.

Shri Harl Vishnu Kamath: Let them
recunstitute the committee now.

Shri Hamamanthaiya: May I res-
pectfully point out that the directions
or the wishes vou have expressed here
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will lead to a little anomalous posi-
tion? The Speaker must be aubove
all controversies. Tomorrow il the
list is shown to yuu and you approve
of it and the committee is appointed,
if T feel aggrieved, T will feel like
eriticising you. 1t is within parlia-
mentary phras-ology for Mr., Kamath
to sav that the minister has betrayed.
We do not iake any objectionr, To-
morrow if | am omitted from some
committee. T have every right to say
to you that you have betrayed. Can
1 afford to say that. Tt wil] come to
that. (Interuptions).

I must have my say.

Mr. Speaker: When T stand up, he
should sit down. I might allow him,
but that is pot the procedure that he
has to adopt. Even when I stand up,
he says he must have his say.

Now he mav have his sav

Shri Hanumanthaiva: On the selevc=
tion of delegations to the Inter-partla-
mentary Union ond Commonwealth
Parliamentary Union, T have much to
say, because you are also involved in
it T do not want to dilate
on thiz subjeet. Tt may he proner for
me to disenss these drlicate probhlems
personally with wou. But T do not
want anv Speaker to take unon Fim-
self the responsibility  of sponsoring
the name of anv Member of Parlia-
ment on  governmental committees.
(Interruptions)
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Shri D. C. Sharma (Gurdaspur): Sir,
may I submit. . .

Mr. Speaker: Order, order.
hon. Prime Minister,

The

The Prime Minister and Minister of
Atomic Energy (Shrl Lal Bahadur
Shastri): 1 merely wanted to say that
we shall certainly consider over what
you have suggested and have a talk
with you. As you have said, more
or less we have no objection to it,
but we will finalise it after having a
talk with you.

Shri Hari Vishnn EKamath: The
Committee shou!d be reconstituted in
the light of what you have said.

Shri Kapur Singh (Ludhiana): Sir
before we proceed to further business.
(Interruptions).

Shri Hari Vishmu Kamath: What is
it (to Shri Mehr Chand Khanna). Do
not shout sitting there. .

Mr. Speaker: Now it should nat be
done in this I am ling
to both sides.

Shri Harl Vishnu Kamath: But he
started the row by addressing me.
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WRITTEN ANSWERS TO
QUESTIONS
Vikas Daj
*4l. Shri Vishwa Nath Pandey:
Shri Shree Narayan Das:

Will the Minister of Planning be
pleased 1o refer to the reply riven to
Starred Question No. 529 on the 9th
September, 1965 ang state:

(a) whether Government have since
formulated a scheme to constitute a
“Vikas Dal' to work in villages to
push development at the grass-roots;

(b) it so, when it is likely to be
constituted; and

(c) the total cost of the scheme?

The Minister of Planning (Shri B,
R. Bhagat): () and (b). The scheme
it still under consideration and the
details are being worked out.

(c) Does not arise.
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